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THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS, MINISTER OF STATE IN THE MINISTRY 
OF PARLIAMENTARY AFFAIRS AND MINISTER OF 
STATE IN THE MINISTRY OF PLANNING AND 
PROGRAMME IMPLEMENTATION (SHRI RAM NAIK): (a) 
A statement is attached. 

(b) Year-wise position of claims ca.. decided and 

amount is given as under: 

1995-96 

1996-97 

1997-98 

(FIgs. In lakhs 01 RI.) 

No. of ctalms cues Amount paid 

decided 

17017 892.16 

20343 1337.99 

13911 1176.88 

(c) Yes, SiI'. Railway Claims Tribunal Building was 
rented uplo 14.7.1997. Th.reafter II was. transferred to 
GoV!. Building with effect from 16.7.1997. 

fd) Year-wi.. detail. of rent paid and other 
expenditure are sa under: 

(Figs. In Iakh8 of RI.) 

Year 

1995-96 1.95 128 

1996-97 2.04 0.83 

1997-98 0.72 4.20 -

SIIIfIIwMnt 

The o.t.III of the ExpendIture IncumId on RaIlway ClaIms 
Tr11uM18 during the !at IhnHt years. Zone-wIM ... as 
under:-

(FIg8. Re. In 1akN) 

Ralwaya 1995-98 1998-97 

CennI 41.32 48.72 

Eastern 49.57 67.84 

Northem n.04 88.73 

North Eastern 11.18 1S1.26 

NOItheat Frontier 17.30 19.91 

Southem 61.36 88.00 

South Central 18.12 20.52 

South E8Item 23.06 19.16 

W8Item 87.88 72.33 

1417. SHRI VtTHAl. TUPE: 
SHAI A. VENKATSH HAlt< 
SHRI TATHAGATA SATPATHY: 
SHAI JAYARAMA I.M. SHETTY: 
SHRI U.V. KRISHNAMRAJU: 

199NMI 

52.86 

84.74 

165.12 

21.79 

24.55 

82.88 

26.39 

23.55 

91.04 

WI the MinIIt8r of DEFENCE be pIeMed to 1taIe: 

(a) wtIIIIMr the I..... Navy'a prapo8III to build M 
II1dIgerI&U AJr Defence Ship (AOS) 11M aince been 
cIeaAId by the Govemment; 

(b) If 80. the detaIIa thereof IIIongwIttt the foreign 
coIaboration, if any and the progreaa made In thai regard 
80 far; 
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(c) the estimated cost "kely to be Involved thereon; 
and 

(d) the time schedule by which It is to be built? 

THE MINISTER OF DEFENCE (SHRI GEORGE 
FERNANDES): (a) to (d) Ministry of Defence and Ministry 
of Finance have approved the proposal to build an 
indigenous Air Defence Ship (ADS). The proposal is being 
processed for further appropriate clearance. The estimated 
cosl of Ihe proposed ADS along with spares would be 
around Rs. 1700 crores. The approximate period of 
construction would be 8 to 10 years after placing formal 
order for construction. 

Tatkal Reaervatlon In Guwahall-
New Deihl RaJdhanl Exp,. .. 

1418. SHRI NRIPEN GOSWAMI: Will the Minister of 
RAILWAYS be pleased to slste: 

(a) whether the Govemment propoee to introduce 
"Tatkal Seva" in 2423 Rajdhanl Express from Guwahati 
to New Delhi; 

(b) if so, the Iscts thereof and if not, the reasons 
therelor; 

(c) whether the Govemment also propose to introduce 
"Takal Sevs" in other trains from Guwahatl; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS, MINISTER OF STATE IN THE MINISTRY 
OF PARLIAMENTARY AFFAIRS AND MINISTER OF 
STATE IN THE MINISTRY OF PLANNING AND 
PROGRAMME IMPLEMENTATION (SHRI RAM NAIK): (a) 
and (b) Tatkal reservation acheme on 2423 Guwahati-
New Delhi Rajdahanl Exprns train wi" be Introduced as 
and when addffional coach is ava~ and attached in 
this train. 

(c) and (d) Tatkal reservation scheme has already 
been introduced in 3046 Saraighat Express train. The 
introduction of this scheme on other trains will depend 
on the demand pattem and operational feaslbllltle8. 

Facilities to Jawan. In Desert A ..... 

1419. SHRI RATILAL KALiDAS VARMA: Will the 
Minister 01 DEFENCE be pleased to state: 

(a) the facilities being provided to defence personnel 
In cle8ert ..... of border; 

(b) the nature of problems being faced by them during 
summer as well as in winter; and 

(c) the action taken by the Govemment to overcome 
such difficulties? 

THE MINISTER OF DEFENCE (SHRI GEORGE 
FERNANDES): (a) to (c) All requirements in respect of 
clothing and other equipment, both for summer and winter, 
are provided to the defence personnel, deployed in desert 
areas of the border, in line with their authorisation and 
scales for such climatic conditions. In 80 far as supplies, 
quartering and accommodation facilities are concerned 
these are in line with such authorisation and' scales, ~ 
are applicable to the defence personnal, posted anywhere 
In the country. 

Advance provisioning action is taken to ensure that 
the deployed troops, do not face difficulties on this 
account. 

[Translation] 

Student. MI •• lng from Armed Force. Medical 
Collage, Pune 

1420. SHRI MOTILAL VORA: Will the Minister of 
DEFENCE be pleased to slste: 

(a) the number of students found missing from the 
Armed Forces Medical College, Puna during 1996 and 
ths number out of those students whose parents were 
informed aIongwIth the dates on which they were informed· 
and ' 

(b) the efforts made by the college so far to trace 
them out and the outcome thereof? 

THE MINISTER OF DEFENCE (SHRI GEORGE 
FERNANDES): (a) There was one such case. The parents 
and the local guardian of the missing cadet were informed 
on phone on 4.12.1996. 

(b) The AFMC authorities have made all out efforts 

.f 

to trace the misSing cadet. The efforts made Included 
search in the h08tellc;0llege premises and also In Bhopal 
(wh~re the candidate was studying before joining AFMC), 
lodging of FIR with the local police, flashing messages ~ 
allover the stste including through Doordarshan, Mumbai, 
~epeated advertisements In the newspapers and the 

; Institution of a Court of Inquiry. The collage authorities 


